
:dlrect i'ecruitmenf'"'to Info-na'tion ser .. 
vice' and the' Departmental' Promotion 
Committees have also' ~ot met v ~ for 
,once in recent years; 

(b) 'whether the vacancies in Infor-
mation Service are filled by the ad hoc 
"appointments from fields suCh as Bor-
der Publicity, Defence services, the 
Office supervising the collected Works 
of Mahatma Gandhi and the Simla 
Mountaineering Unit; and 

(c) if so, the reasons for such large 
scale ad hoc appointments? 

THE DEPUTY MINISTER OF IN-
FORMATION AND BROADCASTING 
(KUMARI KUMUDBEN M. JOSHI}: 
'(a) In the CIS Rules, 1959, provision 
direct recruitment exists for appoint-
ments to Grade IV, Grade II and Grade 
I. It is a fact that no direct recruit-
ments to these grades have been made 
respectively from 1971, 1974 and 1964. 
However, it has been decided to revive 
direct recruitment to Grade IV and 
'Grade II and UPSC has been requested 
,to take necessary action. 

Departmental Promotion Committees 
for promotion to Grade III, Grade II, 
Grade I, JAG and SAG(SS) have met 
twice during 1978-80. The only Grade 
'for which DPCs could not be convened 
is SAG(JS) of the Service, which last 
met in 1977. 

(ob) and (c). There is a prOvision in 
the ·CIS Rules, 1959 whereby Govern .. 
ment, in consultation with he uPSet 
m-ay include posts other than those al-
ready included in the scbedule to the 
lIules. Under this provision, posts in 
'the Directorate of -Public Relations 
Ministry of Defence, Collected or ~ 
of Mahatma Gandhi in the Publications 
Division and the Monitoring Service of 
All India Radio, Simla, were encadred 
after consulting --Dot only the UPSC 
but also tbeDepartment of Personnel. 
Such induction of the posts and of the 
nc m ~nts who had been reaularly 
apPOinted .thereto Is not an ad hoc 
arr'an,ement. 
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Foreilll Collaboration in 011 ExpJora-
tiOD 

2893. SHRIMATI MADHURI SINGH: 
Will the Minister of PETROLEUM. 
CHEMICALS AND FERTILIZERS be 
pleased to state: 

(a) the proposals under considera-
tion for foreign collaboration in the 
country's oil exploration programme; 

(b) whether Our present approach iD 
regard to product sharin&, inhibits sucb 
'collaborations; and 

(c) if SOt the changes in the present 
policy which are contemplated? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 

(SHRI P. C. SETHI): (a) Government 
has decided to invite ofters from coJD-
petent shon listed foreign oil compan-
ies for exploration contracts in 32 
Blocks in the country. . 
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(b) N~ Sir. 

(C) Does not arisl. 

ad aad 0riDdDa1 Cues peadla. D .... 
pouIa. In Blah Court. 

Z894. SHRI RAM SWARUP RAM: 
Will the Millfster of LAW, JUSTICE 
ARD COMPANY AFFAIRS be pleased 
to state whether Government will lay 

a statemmt of civil aDd crlm1Da1. caIea 
. a1t ~ disposaIsln.' the Blab ~ 
of the country? . 

THE MINISTER 01' LAW. JUSTICB 
AND COMPANY AFl'AIBS (SHRI P. 
SHIV SHANKAR): Information about 
the number of pending cases as fumJab. 
ed by the High Courts, Is liven til the' 
statement. 

State .. eat 

XutnlHr qf CirJiltnUl Oriminal UIII/¥II4"" ~,a  ira High Court, ai "'30-6.1g80 

Name or the High Coun Number or c:uc:s pending 
dispoeaII 

avD Criminal Total 

I. Allahabad • 85,872 19913 105785 

, .I2• AIldhra Prade!lh 26,1259 1887 !2814$-

s· Bombay 55, ~ 5291 6071+ 
4· Calcutta 74,028 36129 77657 

5· Deihl 129.474- 1701 3117S 

6. Gauhati 6,272 1390 7· 
7· Guja. 14,g66 2326 17192 

8. HUmachaJ Pradesh . 5,916 49t &f100 

9-Jammu & Kashmir ,~35 12g6 7531 

10. Kamatak 60,451 1068 151~ 

II. Ketala 3o,la6 1915 31041 

IlL Madhya Pradeah 19,533 7683 17 .. 6 

13· Madras 56,150 5376 616e6 

If. Orissa 8,572 1 ~n . 101gS-

15· PatDa .5,641 9712 U,,.. 
16- Punjab and Haryana • SO,137 ~  IS760-

I,. Rajuthaa 16,079 stM 8.",. 
18. SlJddm I, .. I'· 

'rotal . 5,51,111 7M13 6.ls.670 
--- -




